TRUST AMENDMENT) ACT 1952
No X1 or 1952
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[29th February, 1952 e

n Aot further to amend the Bombay Port Trust Act, 1879

'E it enacted by Parliament ay follows ; —=-

L. Short title.—This Act may be called the Bombay Port Trust
mendment) ‘Act, 1952, '

2. Amendment of Section 5, Bombay A.ct VI of 1879.—For
and (f) of sub-section ) of section 5 of the Bombay Port TrUSt Act,
79, the following claugeg shall he substituted, namely | —

"!(e) the General Manager, ‘Central Railway, ez officio;

(f) the Geriera] Manager VVestern Rallwajy,f ex officio;”. ,

clauges
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